NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH '
AHMEDABAD

IA 152/2017 In TP No. 94/397-398/NCLT/AHM/2016 (New)
C.P. No. 34/397-398/CLB/MB/2015 (Old)

Coram: Present: Hon’ble Mr. BIKKI RAVEENDRA BABU
- MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE ' HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 11.07.2017 -

Name of the Company: Vortex Ice Cream Pvt. Ltd. & Ors.
' ' Vs, _
Vadilal Chemicals Ltd. & Ors.

Section of the Companies Act: Section 39/7-398 of the Companies Act, 1956

5.NO. NAME jCAPITAL LETTERS) - DESIGNATION _ REPRESENTATION . SIGNATURE _
1 (_\)HV/“H\J S R &Q—DEAWM 'H@\‘DCA?§ &%EP{;?&?&?\ITW

5 Sa'ﬂd@b{\ -O'r\/:} ha ADvoeTe 415 KESHYINA

Nosy 2 2 /@%

Y. SHPMIK BuaT dinld

., e Fan i i M - pﬁg\i o EO\TW J ?*L

S B K M (o\ici ™ Qj R K té ]
ORDER

_ Le_arned Senior Advocate Mr. M R Bhatt with Learned Advocate Mr. Arjun Sheth

present for Petitioner. Learned Advocate Mr. Sandeep Singhi with Learned
Advocate Mr. Shamik Bhatt present for Respondents no. 1, 2, 5 and 7. Learned
Advocate Mr. Pavan Godiawala present for Respondents no. 3,4 and 8.

Heard both sides Counsel.

- The original Petitioner filed Application seeking two months time on the ground that
I'P no. 94/2016 and CP no. 41, 42 and 43/2017 are going to be settle and the process
of settlement has been commenced. '

Learned Counsels appearing for the Respondents also made a statement that the
process of settlement had already been commenced. '



CP no. 41/2017, 42/2017 and 43/2017 are listed today.

TP 94/2016 (CP no. 34/2015) was reserved for orders.

In view of the statement made by both parties Counsels that settlement process is
going on this Application is allowed there by reopening TP 94/2016.

Both parties in TP 94/2016, 41, 42 and 43/2017 shall report the commencement of
process of settlement by filing affidavits within a period of one week and thereafter

shall report the process of settlement in a sealed cover for every fortnight and it shall
be completed within a period of two months.

Application is disposed of accordingly.
TP 94/2016 i1s reopened.

List TP no. 94/2016, CP 41/2017, CP 42/2017 and CP 43/2017 on 19.07.2017 for
hiling affidavits as directed above. '

DN-VD—"
KKI RAVEENDRA BABU
MEMBER JUDICIAL

Dated this the 11th day of July, 2017.



